CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

CP 175/2006
-OA 873/2004

New Delhi, this the 24™ day of May, 2006

HON’BLE MR. V.K. MAJOTRA, VICE-CHAIRMAN (A)
HON’BLE MR. MUKESH KUMAR GUPTA, MEMBER (J)

CONDOHAWN =

M.S.*Rathore S/o Sh. M.S. Rathore
Rajesh Kumar S/o Sh. J.N. Pal
Jaswant Singh S/o Sh. Kheem Singh
M.S. Khan S/o Sh. Mohd. Yusuf Khan
Niranjan Singh S/o Sh. Rishal Singh
P.V. Reddy S/o Sh. H.R. Sharma
Khayali Ram S/o Sh. T. Ram.

Virender Singh S/o Sh. G.R. Yadav.
Smt. Anuradha W/o Sri Kant

B.Bp. Tiwari S/o Y. Prasad

Smt. Renu Rastogi W/o Sh. Sanjay Rastogi
Kulvir Singh S/o Sh. M. Singh ‘
Smt. Suman Lata W/o Sh. Shiv Ram
Smt. Suman Rana W/o P Rana
Smt. Rajesh Pathak W/o Late J. Pathak
Daniel S/o Sh. L. David ‘
Chandan SinghS/o Sh. Mahesh Singh
Digambar Singh S/o Sh. Laxman Singh
Vir Sain Singh S/o Sh. Rampal Singh
Satpal Singh S/o Sh. Ram Lal

Leela Dhar S/o Sh. G.R. Yadav

" Kishori Lal S/o Sh. Hira Lal

Lokender Singh S/o Sh. M. Singh

Abhay Singh S/o Sh. Rang Lal

Kamlesh Kumar S/o Ram Sanehi

Raja Ram S/o Sh. R.A. Pal

Raj Mal Singh S/o Sh. Kishan Lal

Smt. Mamta Sharma W/o Late N.K. Sharma
Subhash Chand S/o Sh. Phool Chand
Pramod Kumar S/o Sh. Jéet Ram

Brij Lal S/o Sh. Suraj Pal

Prakash Singh S/o Bir Singh

Ved Pal Singh S/o Sh. Raj Singh

Hira Singh S/o Sh. Y. Singh

Amarijit Singh S/o Sh. Mohinder Singh
NK Shiv Pal Singh S/o Sh. Tejmal Singh
Kamraj S/o Sh. Jammu Prasad Pal
Ramesh Chander S/o Sh. Roshan Lal
Surender Kumar S/o Sh. Sukhbir Singh
Umesh Kumar Sharma S/o Sh. M.L. Sharma
Vinod Singh S/o Sh. Nannu Singh

Ram Chander S/o Sh. Mange Ram

Sub. A.K. Sharma S/o Sh. G.R. Sharma
S.B. Bista S/o Sh. K B. Bista

P.M. Kochar S/o Late Sh. B.N. Kochar

A K. Arya S/o Late Sh. Chander Bhan
Smt. Kusum Lata W/o Sh. Kuldeep Singh
Narender Singh S/o Sh. Pawan Kumar
Jai Pal Singh S/o Sh. Pratap Singh

Sunil Kumar Singh S/o Sh. B.N. Singh
Ravi Kumar S/o Sh. Sudama



52.  Smt. Rajinder Kaur W/o J. Narayan

53. Miss. Sushma D/o Sh. Budh Ram

54.  Shyam Lal S/o Sh. Parag

55.  Narender Lal S/o Sh. Harnaryan Lal

56. Miss. Neleta Rani D/o Sh. G. Lal

57. Miss. Sherly D/o G. Adwin

58. Dharamvir S/o Diwan Singh

All working at : '

25 Mall Road _ (
Stn. Canteen |

Delhi Cantt.-10. ...Applicants.
|

(By Advocate Shri Ranbir Yadav)

VERSUS

1. Maj. General P.C. Bhardwaj |
Chairman Station Canteen :
GOC Delhi Area |
Delhi Cantt. — 10.

2. Brig. H.P.S. Dhillon : |
Vice-Chairman Station Canteen
Dy. GOC Delhi Area
Delhi Cantt.-10. '

3. Col. K.B. Chand
Executive Director Station Canteen
Col.Q. Delhi Area
Delhi-Cantt. — 10.

4. Col. T.K.S. Mehndiratta.

Canteen Officer

Station Canteen

25. Mall Road,

Delhi Cantt. — 10. ...Respondents.

ORD ER (ORAL)

By Hon’ble Mr. V.K. Majotra:- |

Learned counsel for applicant seeks and is allowed to withdraw presént

Contempt Petition in order to take appropriate legal course.
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(Mukesh Kumar Gupta) (V.K Majotra) |
Member (J) Vice-Chairman (A)
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